63 Written Answers

(b) Shuklatirth, Kabirwad, Gora and
Malsar.

(d) Does not arise.
Ship from Yugoslavia for laccadive Islands

*503. SHRI P. M. SAYEED : Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) the progress made in the construc-

tion of the ship being built in Yugoslavia
for use in Laccadive Islands; and

(b) the time by which it is expected to
be handed over and put into service ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAMA-
TIAH) : (a) and (b). The keel of the vessel
was laid on Ist March, 1968. Thc delivery
of the vessel in Yugoslavia is expected by
31st December, 1969. It is cxpected to be
put on service by March, 1970,

Reservation for Scheduled Cast/Scheduled
Tribe Candidates

*504. SHRI KAMESHWAR SINGH ;
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government are going to
scrap some provisions laid down by his
Ministry’s Memorandum of July, 1968,
providing for reservation at 12} per cent
and S per cent respectively, for the Shedu-
led Caste and Sheduled Tribe candidates in
promotions in service where the element
of direct recruitment does not exceed 50
per cent;

(b) if so, whether Government
taken decision in this regard; and

(c) if not, the reasons therefor ?

have

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. S. RAMASWAMY) : (a) No, Sir.

(b) Does not arise.

(c) Government bhave passed orders,
providing reservations at 124% and 5% of
vacancies for Scheduled Castes and Schedu-
led Tribes respectively in promotions made
on the basis of competitive examination
limited to Departmental candidates, within
or to Class 11, 11I and 1V services/posts where
the element of direct recruitment dogs nos
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exceed 50 per cent and in promotions made
by seletion, in or to Class Il and IV
services/posts, where the element of direct
recruitment does not exceed 50 per cent,
after careful consideration. The Govern-
ment do not see any reason for revising
these orders.

Modernisation of Ports

*50S. SHRI N R. LASKAR : Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether it is a fact that Govern-
ment are considering a proposal to moder-
nise ports to handle bigger ships;

(b) if so, when it is likely to be under-
taken;

(c) whether it is also a fact that an
Experts Team of the International Associa-
tion of Ports and Harbours had observed
that the existing facilities are not being
fully utilised; and

(d) if so, what action is being taken in
this regard ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAMA-
IAH) : (a) and (b). Facilities are already
being developed at a number of ports for
handling bigger ships The Fourth Five-
Year Plan development programme which
is under consideration has also been framed
keeping this recruitment in view.

(c) and (d). A Team of Experts from
the International Association of Ports and
Harbours made certain general observation
in their report that with few exceptions the
existing port facilities are not being used
to their potential. This observation is
however, not borne out by facts as the
general utilisation of berths in our country
is much more intensive than a Western
Countries.  Notwithstanding this, efforts
are being made to further maximise the use
of available facilities by improved drafts;
cargo handling methods, night navigational
facilities etc.

Mechanised Handling of Cargoes and
Separate berths at ports

*506. SHR1 MUHAMAD SHERIFF :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state the steps
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taken by the Port authorities in India for
introduciog mechnised handling of cargoes
at ports and provision of separate berths
for handling bulk cargoes such as grain,
fertilizers, machine parts and medicines ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAMA-
IAH) : A statement is laid on the Table
of the Sabha. [#iaced in Library. See No,

LT-335/69]
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Anti-India Propaganda by Indian
News Agcncies

*508. SHRIMATI SAVITRISHYAM :
Will the Minister of HOME AFFAIRS be
pleasza to state :

(a) whether itis a fact that certain
Indian news agencies, in co-operation with
other ioternational agencies, are carrying
on propaganda in India against the interests
of the country ; and '
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(b) if so, the action Government pro-
pose to take against them ?

THE MINISTER OF HOME AFF.
AIRS (SHR1 Y. B. CHAVAN) : (a) and
(b). Facts are being ascertained and will
be furnished subsequently.
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